
HT6H COURT OF ANDHRA PRADESH AT AAAARAVATI

ABSTRACT

VACATIONS - Summer Vocotion 2019 i.e. from 06.05.2019 to
31.O5.2019 - Appointment of Vocotion Civil Judges for the Districts in

the Stote of Andhro Prodesh - NOTIFIED.

DATED:29 04.20t9

Tn exercise of the powers conferred Under Section 32 (3) of the
A.P. Civil Courts Act,1972 (Act 19 of 1972) the High Court of Andhro
Prodesh hereby oppoints the following designated officers os Vocotion
Civil Judges f or the respective Civil Courts of the Districts during the
Summer Vocotion 2019

I PERIOD -
II PERTOD -

06.05.2019
19.o5.20t9

to
to

18.05.2019
31.o5.2019

Sri V.6opolo Krishno Roo,

Judge, Fomily Court-cum-V Addl.

District ond Sessions Judge,
Tirupoti, Chittoon District.

NAIAE OF THE DISTRICT

(2)

ANANTAPUR

PERIOD DESIGNATION OF THE OFFICER

(1) (3) (4)
I I

II Smt. B.Sunitho,
IV Addl. District ond Sessions

Judge-cum-Speciol Judge f or
triol of Off ences ogoinst
Women, Anonthopurom.

2

CHITTOOR

I Sri 6.Anwor Bosho,

X Addl. District ond Sessions

Judge, Tirupoti, Chittoor
Distnict.

II

ROC. NO. 366/2019-B.sPL. .

NOTIFICATION NO.381.B.5P1..

sL.
NO.

Sri K.Venkoto lokshmi Horinoth,
VI Addl. District ond Sessions

tr udge, Gooty, Anonthopurom
District.



3

EAST GODAVART

I Sri N.Solomon Roju,

XII Addl. District ond Sessions

Judge, Pithopurom, Eost

6odovqri District.

II Kum. C.Yomini,

Speciol Judge for triol of coses

under SCs ond STs (POA) Act-
cum-X Addl. District ond

Sessions Judge,
Rojomohendrovorom, Eost

6odovori District.

4

6UNTUR

I Smt. V.A.L.Sotyovothi,
III Addl. District ond Sessions

Judge, 6untur.

u Sri L.Sridhor,
V Addl. District ond Sessions

Judge, 6untur.

5

KADAPA

KRISHNA

I Sri V.Srinivoso Sivo Ram,

IV Addl. District ond Sessions

Judge, Kodopo.

u Smt. C.Sotyovoni,

III Addl. District ond Sessions

Judge, Rojompet, Kodopo

District

6

u Smt. 6.Prothibho Devi,

V Addl. District ond Sessions

Judge, Vijoyowodo, Krishno

District

KURNOOL

I

Sri R.Venkoto Nogo Sundor,

Speciol Judge for triol of coses

under SCs ond STs (POA) Act-
cum-Vf Addl. District ond

Sessions Judge, Kurnool.

I Smt. K.V.Moholokshmi
XI Addl. District ond Sessions

Judge, 6udiwodo, Krishno

District

7 5ri V.Sreenivos,

Judge, Fomily Court-cum-fV
Addl. District ond Sessions

Judge, Kurnool.

II



)

8

NELLORE

Sri 6.5.Romesh Kumor,

I Addl. District ond Sessions

Jud9e, Nellore.

u Sri M.Thirumolo Roo,

IV Addl. District ond Sessions

Judge, Nellore.

9

PR,AKASAA,l

I Sri 6.Durgoioh,
I Addl. District ond Sessions

Judge, Ongole, Prokosom District

il Sri G.ftlonohor Reddy,

II Addl. District ond Sessions

Judge-cum-Speciol Judge f or
triol of Off ences ogoinst

Women, Pnokosom ot Ongole.

10.

sRIKAKULAM

I Smt. P.Annopurno,

Jud9e, Fomily Court-cum-fff
Addl. District ond Sessions

Judge, Srikokulom.

u Sri V.Srinivoso Anjoneyo Murthy,
I Addl. District ond Sessions

Jud9e, Srikokulom.

11.

VISAKHAPATNAAA

I Sri N.Nogoroju,
XII Addl. District ond Sessions

Judge, Visokhopofnom.

il

12.

VIZIANAoARAAA

I

u Sri B.Srinivoso Roo,

II Addl. District and Sessions

Jud9e, Porvofhipuram,
Vizionogorom District.

WEST oODAVARI

I Sri R.V.V.S.Muroli Krishno,

IV Addl. District ond Sessions

Judge, Tonuku , W esl Godovari

District.

I

Sri A.Sotyonond,
IV Addl. District ond Sessions

Judge, Visokhopotnom.

Sri E.Bhimo Roo,

Judge, Fomily Court-cum-ffl
Addl. District ond Sessions

Jud9e, Vizionogorom.

13.



Smt. S.Sorodq Devi,

Judge, Fomi ly Court-cum-Vf f
Addl. District ond Sessions

Judge, Eluru, West Godavari

District.

The Vocotion Civil Judges oppointed for the obove Districts sholl

hold their sittings ot the places where Disfrict Courts/Additionol
District Courts situoted out side the Head-Quorters, once in o week,

either Suo-Motu or on the request of lhe concerned Bor Associotions.

Request for ony chonges in the obove orrongements will not be

entertoined under ony circumstonces.

NOTE:1. The orders ore ploced in the High Court's Web Site
http://hc.op.ni..in. ond the copy downlooded from the
website is volid for toking further oction.

All the Prl. District ond Sessions Judge ore reguested to
downlood the soid Proceedings from the internet ond to
communicote the some to the officers working in their
respective Units.

?

z
RE6I5

FAC RE6T5
TRAR GENERAL
TRAR (VT6TLANCE)

To

1. THE DISTRICT AND 5ES5ION5 JUD6E5:
Anonthapurom, Chittoor, Kodopo, Eost Godovori ot
Rojomohendrqvorom, 6untur, Krishno ot Mochilipotnom, Kurnool,
Nellore, Prokosom ot Ongole, Srikokulom, Visokhopotnom,

Vizionogorom, Worongol ond West 6odovori ot Eluru.

2. The Secrelary to Government, Low (L.A. & J - SC.F) Deportment,
Government of Andhro Prodesh, Amorovathi ot Nelopodu.

u


